
GOVERNMENT OF INDIA 
AGRICULTURE

LOK SABHA

UNSTARRED QUESTION NO:491
ANSWERED ON:26.07.2000
ANIMAL WELFARE SOCIETIES 
P.D. ELANGOVAN;RAJESH RANJAN (PAPPU YADAV)

Will the Minister of AGRICULTURE be pleased to state:

(a) whether any financial assistance has been provided to Animal Welfare Societies for building veterinary hospitals/clinics as well as
ambulance facilities; 

(b) if so, the details thereof, State-wise; 

(c) the number of proposals received so far from various animal welfare societies in this regard, State-wise; and 

(d) the amount earmarked for live stock and dairy development during Ninth Plan?

Answer
THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (SHRI HUKUMDEO NARAYAN YADAV) 

(a): Yes, Sir. The Ministry of Social Justice and Empowerment has provided assistance to Animal Welfare Societies. 

(b) & (c): The State-wise details are indicated in the enclosed statement. 

(d): An amount of Rs.1545.64 crores has been earmarked for livestock and dairy development for the Ninth Plan. 

ANNEXURE 

Details of financial assistance provided to Animal Welfare Societies during 1998-99 to 2000-2001 with details of proposals for
assistance. 

           (Rs. in lakhs)

States/UTs Assistance provided for Shelter houses for animals Assistance for Ambulance facilities Proposals 
 1998-99  1999-2000 2000-2001 1998-99  1999-2000 2000-2001   for assistance
             (upto 20.07.2000)

 No. of Assis- No. of Assis- No. of Assis- No. of Assis- No. of Assis- No. of Assis- No. of No. of
 Organi tance Organis tance Organi- tance Organi- tance Organi- tance Organi- tance Shelter Ambu-
 sations provided ations provided sations provided sations provided sations provided sations provided houses lancec

Andhra   1 4.5 1 4.7 4 29.78 3 11.5 2 8 0 0 15 28
Assam  1 11.25 1 11.25 0 0 1 4.5 0 0 0 0 3 3
Bihar  1 5.27 2 16.52 0 0 3 11.51 2 8.45 0 0 7 10
Goa  0 0 0 0 1 3.83 0 0 2 7.57 0 0 2 3
Gujarat  0 0 0 0 1 9.9 1 4.5 7 25.38 1 4.5 22 13
Haryana  5 29.4 7 45.74 1 4.56 6 21.11 4 13.23 1 0.92 30 19
Himachal 0 0 0 0 0 0 0 0 0 0 0 0 0 1
Jammu &  0 0 1 8.51 0 0 0 0 1 4.5 0 0 1 2
Karnatak 3 24.27 4 34.78 2 21.47 2 7.69 3 12.5 0 0 16 14
Kerala  0 0 . 0 0 0 0 0 0 1 4.5 0 0 0 4
M.P.  2 14.63 2 15.75 3 7.98 0 0 4 16.2 0 0 14 12
Maharash 1 11.25 5 47.19 2 6.53 3 12.4 2 8.00 1 4.5 15 16
Manipur  1 4.95 2 7.46 0 0 1 3.59 3 9.82 0 0 8 12
Orissa  1 5 1 11.25 1 5 2 7.98 1 3.7 0 0 8 24
Punjab  0 0 4 29.96 0 0 1 4.5 3 12.95 0 0 15 17
Rajastha 1 11.25 9 53.85 3 17.74 4 14.74 2 8.02 2 7.67 28 18
Tamil Na 4 35.25 3 28.5 2 5.57 5 21.04 5 18.26 0 0 17 19
Tripura  0 0 1 3.25 0 0 0 0 1 3.89 0 0 1 3
U.P.  1 6.3 5 34.94 3 24.26 4 16.25 3 11.32 0 0 38 31
West Ben 3 10.92 6 50.73 0 0 5 17.07 4 14.69 0 0 13 18
Chandiga 0 0 0 0 0 0 0 0 0 0 0 0 0 1



Delhi  4 30.13 8 93.34 4 33.04 4 14.71 6 22.65 0 0 20 18
Pondiche 0 0 1 3.15 0 0 0 0 1 4.5 0 0 1 1

Note: Second instalment for modification of vehicle was sanctioned to 8 organisations in 1998-99
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